
CENTRAL AEt4INISTRATIVE 1RIUNAL 
CALCUTTA BENCH 

.j25of 1996  

Date of Order: 23001-98. 

Present: H.n'ble Mr.Justice S.N.Malljck,Vice...Chaj] an, 
Hon'ble Mr.$.Dasgupta, Administrative Men r. 

DIPAJK KR. MONDAL & ORS. 

UNION OF INDIA & CR5. 

Per the petitioners: NONE. 
For the respondents: Mrs.U.Sanyal, 

Heard on: 23-0198, 
se1. 
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S.N.Mallick.V.C. 

None appears for the applicants.' It appars 

from the record that from 12. 3.96 till ti-day no onw has 

appeared for the applicants on the earlier dates a the 

stage of admission hearing. 

Under the circumstancs, the applicati.z1i is 

dismissed for default. Mrs.Sanya1,1d,conse1, is present 

for the respindents.  

(S.DaUP ta) 	 . 	(llik) Member(A) 	 . . 	Vice_Chajrnan. 
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